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Seventeenth Loksabha

=

Title: Papers laid on the Table of the House by Ministers/Members.
AT (e : 3d UF YT Ued U= 39 STa |
TS TrR-2, 4 ugdre seh of |

THE MINISTER OF PARLIAMENTARY AFFAIRS, MINISTER OF COAL AND
MINISTER OF MINES (SHRI PRALHAD JOSHI):Sir, I beg to lay on the Table a copy
each of the following Notifications (Hindi and English versions) under sub-section (1) of

Section 28 of the Mines and Minerals (Development and Regulation) Act, 1957:-

1. The Mineral Concession (Amendment) Rules, 2021 published in Notification

No. G.S.R.717(E) in Gazette of India dated 4" October, 2021.
1. The Mineral Concession (Amendment) Rules, 2021 published in Notification

No. G.S.R.717(E) in Gazette of India dated 4th October, 2021.

[Placed in Library, See No. LT 5314/17/21]

o Sfik Wit wamera & Irsy w3t; gt fage oy & sy w3t wureE
Fratay # Isy WA w1iie, die Riema iR UxM daray # g w3l Uy
ol faURT & 3rog WAt auT siafver faurT # wrsa W= (SF. foraw= Rig): sy Heiay,
# 3muept srqufa § FRafafed o guT ued W 3Ed §:-

(1) (UH) YR IWIGITT TRH-fa9H SRIF, g0l & a¥ 2020-2021 &
qiifie Ufdded &t T Ufd (@<t qur Siel Txhun) qul
AERIErd o |

@)  HRd IweRiy TH-fAeE =M, got & avf 2020-2021 &
HRIGIU DI IRBR GRT THIET Bt T ufal (=< T 3sh
YIHY) |

[Placed in Library, See No. LT 5315/17/21]

Q) (Th) NPT Yo Td GHGT STHUTT sz, TRDI-SI-TTHT o TN 2020-
2021 & 9IN® Ufdde ot T ufd (e qur 3iTish Txmon)
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C))

S)

(6)

about:blank

about:blank

TYT TETIRIérd ok |

@) PN Y Ud G SHYT P, dRPI-SI-THT & ay 2020-
2021 & HRIGHIU Bl WHR gRT GHIET &I T ufd (et au

RIS TIHun) |

[Placed in Library, See No. LT 5316/17/21]
(Th) TP gt faH sfem &, faeaayzd & ay 2020-2021
& aTfties erarall &1 T U (o=t qur Sidief Heesvon) a1 3
R AETaRI&l ufrdeH |
@) P gl faj SfemH b, fama=ayed & ay 2020-2021
& AQIURITET T3l Bl TRBR GRT GHIET &1 T Ufd (et
YT U YD) |

[Placed in Library, See No. LT 5317/17/21]

@) HRT AP TERITR T V4T Fs, exmEG & aY 2020-
2021 & TS Ufdded &1 T Ufa (Rl aur Sish TR
TUT TETIRIerd R |

@) MR AP HERIR T 94T F, gexiEg & a¥ 2020-
2021 & BRIHRUN B TWHR GRT JHIM BT U ufd (R qur

ST THR) |

[Placed in Library, See No. LT 5318/17/21]

TH) IE T Wt TRIFE, 995 & a4 2020-2021 & D
gfdded &1 TP ufd (8=t auT SISl TXHR0N) TUT d@TaRierd
a9 |

@) P Igx MR TRIE, IS F 99 2020-2021 F BB
P! TRBR GRT GHIEN B T Ul (=t Tt 3o Fwau) |

[Placed in Library, See No. LT 5319/17/21]

(Ueh) W@TW&IW% fRrai & a9 2020-2021 & ATH
gfdded ®f Te Ufd (Bt auT 3iUSl Swhon) a1 aamaRifed
o |

@) I gdl 3faker IWNT o=, RET & au 2020-2021 &
BHIABIU B TWHR GRT FHeT B T ufa (Rt qur sideht
GIHIN) |
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[Placed in Library, See No. LT 5320/17/21]
(7) HUAT SRR, 2013 B URT 394 Bt IU-YRT 1(T) P 3fdvid
fEfRad Ul &1 Uoh-Ush ufd (8 Tt iUl Teahon).-

@H) TR HURIHE s, dTaE &1 a¥ 20202021 &
HIAB] B TRBR GRT JHIE |

@h  uRe HURIE f[Afles, s &1 ay 2020-2021 BT
gt Ufdde, dEr-mRifdd o aur 39 R Fdas-
HRTARATUR & ! fewfor |

[Placed in Library, See No. LT 5321/17/21]
8) 3RIT HRATT Far SffAFTH, 1951 BT URT 3 BT SU-URT (2) &
Jffd fed URAT Jar (3maRon IMe= 98, 2021 S 15
faawaR, 2021 & YR o ISUT H R 9. AL.H1LA. 63430 T

THIIRI gU Y, b1 Teb Uil (Bl quT Siei TEhuo) |

[Placed in Library, See No. LT 5322/17/21]

9  HRd P IfAUHE & TG 320(5) & Haiid FafaRad s
@I T-U Ul (=t T Sl TRy

(UH) TY Al qaT ST (RER ¥ Fo) T T=neq fafHam,

2021 S 29 SR, 2021 & YR & o793 H ARG 4.
H1A. 5153 HUSIRGGU Y |

@h Y @b JdT AT (WRE ¥ Fe) Ay Iy fafam,

2021 Sl 30 fYa¥aR, 2021 & HRA & oY H AL I,
..M. 678(3N) HUBTRAGU Y |

@) 9 i JaT ST (RMERE ¥ ge) Uihat 9xied a4y,
2021 Sl 24 FG%R, 2021 & URA & IS0 T IR I
1.H1.A. 834(3) H UHRA T Y |

[Placed in Library, See No. LT 5323/17/21]
(10) I BT AHYBR AAATH, 2005 BT YRT 24 Bt IUYRT (3) b
favia AT e WL, 31930 (Rl dur 3iUsh
GIHON) ST 4 [, 2021 & HRA & o9 H FH1rd g8 of qur
o gR1 Iaa MU 1 O S § Sidug SR

fpu e 8, B v U (R TuT SISl Twhru) |
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[Placed in Library, See No. LT 5324/17/21]

SWTd HATAT | I5d WAl 9UT AT fIpa damag | Isg @t ot vefie

AW e ARy, H 3! rgafd J FHgffad v T4 Ued IR 3@ §:-

W) HIMsRitg foffes, saRk & g 2020-2021 &
PRGN DI TWHR GRT THIET |

@ pemseiiita faftRs, sk &1 af 2020-2021
dIftie ufdded, dEmRiféd o dyr 39 R -
HETEIRI&® Bl fcwior] |

[Placed in Library, See No. LT 5325/17/21]

A B HATAT | ¥ed @Al 9UT SEpid dAtad | e @A oft oA v
AYaTa): e Aeley, § 3us! SraAfa J AT gRT Ugedl, iagdl 3R T8d! dle
Jursit & fAfe T ot & SR AT 7T e, are) 3R 99l R PR gRI BI-TTR-
HRATE G ard AR faaron @ Teh-Ue ufd (RS aur SISl T¥m=un) IHT ged

W IGd§:-

Uggdl i gHT

1 faaRur 4. 35

JigdT 94, 2010

[Placed in Library, See No.LT
5328/17/21]

2 faarur 4. 37

3134l 94, 2011

[Placed in Library, See No. LT
5329/17/21]

2. faaRur 4. 33

Sqdi 94 2012

[Placed in Library, See No. LT
5330/17/21]

3. faaRur 4. 30

TREdI 97 2012

[Placed in Library, See No. LT
5331/17/21]

about:blank
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4. faazurd. 31 dgal T 2013
[Placed in Library, See No. LT
5332/17/21]
5. R 4. 26 dregdl I 2013
[Placed in Library, See No. LT
5333/17/21]
gicigd] didh IHT
6. faaRur 4. 26 IR 94, 2014
[Placed in Library, See No. LT
5334/17/21]
7. faaRur 4. 26 AT T, 2014
[Placed in Library, See No. LT
5335/17/21]
8. faarur . 25 YT T, 2015
[Placed in Library, See No. LT
5336/17/21]
9, faavurg. 22 Uierdi 93, 2015
[Placed in Library, See No. LT
5337/17/21]
10. faaeur 4. 22 &1, 2015
[Placed in Library, See No. LT
5338/17/21]
1. faarur 4. 20 33T T, 2016
[Placed in Library, See No. LT
5339/17/21]
2. R . 19 a7 97, 2016
[Placed in Library, See No. LT
5340/17/21]
13. faaRur . 17 Rgdl 94, 2017
[Placed in Library, See No. LT
5341/17/21]

about:blank
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14, faqeord. 15 SREdi 97, 2017
[Placed in Library, See No. LT
5342/17/21]
5. fqaRur 4. 14 AREal 94, 2017-18
[Placed in Library, See No. LT
5343/17/21]
16. fqarurd. 13 gicgdi 94, 2018
[Placed in Library, See No. LT
5344/17/21]
17. faarord. 12 Uggdi I3, 2018
[Placed in Library, See No. LT
5345/17/21]
8. faawurd. 9 784l 94, 2019
[Placed in Library, See No. LT
5346/17/21]
TFgdl i GHT
19. faarur 4. 8 Ugdl 94, 2019
[Placed in Library, See No. LT
5347/17/21]
20. faRuig. 6 ANRT 931, 2020
[Placed in Library, See No. LT
5348/17/21]
21. faaeur g, 3 Tiedi 94, 2021
[Placed in Library, See No. LT
5349/17/21]
99 faqeur g, 2 TSI, 2021
[Placed in Library, See No. LT
5350/17/21]

about:blank
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I HATA H I5g T A AT § IeT HA 9UT WH JArad |
T F#A (St G AR GIGRTA): SeAe Hled, # U Al
A HUT ARFATH, 2013 BT URT 394 BT IJU-YRT 1(F) b favid fFA=ferRad
Al &1 Teh-Ush Ufd (el T 3iTSit TN THT Ued TR W § :-
& T4 2020-2021 P BRIBHRUN B} TRHR GRT JHI&T |
@ P sfear fafes, Siaear 3R s9e! Ut dufaa
& g Uldded, TRA-URIEd T 9yl 39 | Faae®-
TeTdaTuRIgd Bl fewfory |

[Placed in Library, See No. LT 5351/17/21]

SUHITT AT, TTe 3R Arduifre faavur #amed § 359 w3t 9yt arfior e
Hamerg # Ieg wAY (@redt e S sreme ey, # snmuet orgAfa § fufiaa
U gHT Jcd TR 39l §:-

) (@) Do HSRu A, 78 R & av 2020-2021 & 1
gfdded &1 T ufd (@<l aur el T aur
SRaTgRIfed T |

@hH  Helg HeRU W, 7% faw & av 2020-2021 &
BB B WHR gRT JHTeM Bt U ufd (=t aur
3Tl TXHR) |

[Placed in Library, See No. LT 5352/17/21]

) @1 AT, 1964 BT URT 45 Bt IJU-URT (5) b SAAd HRAT @ A (GHIRY)
(@ =) fafmm, 2021, S URA & Io9H # fGAi® 2 R, 2021 @1 SR 9.
SU1.33(1)/2017 H UHTRId g3 AT, &1 U Ui (Rl quT ¥l Twasron) |

[Placed in Library, See No. LT 5353/17/21]

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY
(SHRIMATI ANUPRIYA PATEL): Sir, I beg to lay on the Table:-

(1) A copy of the Spices Board (Registration of Exporters) (Amendment) Regulations,
2021 (Hindi and English versions) published in Notification No. F. No. MKT-

about:blank 7114
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REGN/0002/2017 in Gazette of India dated 15! November, 2021 under Section 39 of the
Spices Board Act, 1986.

[Placed in Library, See No. LT 5354/17/21]

(2) A copy of the Coffee Board (Cadre and Recruitment) Amendment Rules, 2021 (Hindi
and English versions) published in Notification No. G.S.R.747(E) in Gazette of India dated

20" October, 2021 under sub-section (3) of Section 48 of the Coffee Act, 1942.
[Placed in Library, See No. LT 5355/17/21]

(3) A copy each of the following Notifications (Hindi and English versions) under sub-
section (3) of Section 49 of the Tea Act, 1953:-

(1) The Tea (Marketing) Control (Amendment) Order, 2021 published in
Notification No. S.0.3086(E) in Gazette of India dated ond August, 2021.

(11) The Tea (Distribution and Export) Control (Amendment) Order, 2021
published in Notification No. S.0.3158(E) in Gazette of India dated 6th August,
2021.

(111) S.0.3415(E) published in Gazette of India dated 234 August, 2021, relating
to suspension of the operation of Section 12 to 16, Section 39 and Section 40 of
the Tea Act, 1953.

[Placed in Library, See No. LT 5356/17/21]

(4) A copy each of the following Notifications (Hindi and English versions) under sub-
section (3) of Section 19 of the Foreign Trade (Development and Regulation) Act, 1992:-

(1) S.0.3317(E) published in Gazette of India dated 16t August, 2021,
regarding amendment in Export Policy of COVID-19 Rapid Antigen testing
kits.

(11) S.0.3953(E) published in Gazette of India dated 23rd September, 2021,

regarding amendment in Export Policy of Betel Leaves.
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(111)

(iv)

v)

(Vi)

(vii)

(viii)

(ix)

()

(xi)

(xii)

(xii1)

(x1v)

(xv)

about:blank

S.0.3954(E) published in Gazette of India dated 23" September, 2021,
regarding amendment in Export Policy of Mercury and insertion of Policy
Condition.

S.0.4066(E) published in Gazette of India dated 4th October, 2021,
regarding amendment in Export Policy of Syringes and incorporation of
Policy Condition.

S.0.4141(E) published in Gazette of India dated 7t October, 2021,
regarding relaxation in Export Policy of Red Sanders Wood.

S.0.4294(E) published in Gazette of India dated 14" October, 2021,
regarding amendment in Export Policy of Melt Blown Fabric.

S.0.4295(E) published in Gazette of India dated 14" October, 2021,
regarding amendment in Export Policy of Syringes.

S.0.4296(E) published in Gazette of India dated 14™ October, 2021,
regarding amendment in Export Policy of Diagnostic kit.

S.0.4609(E) published in Gazette of India dated gth November, 2021,
regarding amendment in Export Policy of Animal By-products.

S.0.4014(E) published in Gazette of India dated 28th September, 2021,
regarding extension of Foreign Trade Policy 2015-2020 up to 31.03.2022.

S.0.3203(E) published in Gazette of India dated gth August, 2021,
regarding amendment in import policy of Integrated Circuit s (1Cs) and
incorporation of policy condition for HS Codes 85423100, 85423900,
85423200, 85429000, and 85423300, of Chapter 85 of ITC (HS), 2017,
Schedule - I (Import Policy).

S.0.3204(E) published in Gazette of India dated 9" August, 2021,
regarding extension in period of modification of IEC till 31.08.2021 and
waiver of fees for IEC updation done during August, 2021.

S.0.3215(E) published in Gazette of India dated joth August, 2021,
regarding amendment in Para 2.07 of Foreign Trade Policy, 2015-2020.

S.0.3464(E) published in Gazette of India dated 24th August, 2021,
regarding relaxation in applicability of provision in Para 6 (b) of General
Notes Regarding Import Policy Schedule — I (Imports) of the ITC (HS) 2017,
Schedule — I (Import Policy) .

S.0.3560(E) published in Gazette of India dated 318t August, 2021,
regarding amendment in Policy Condition No. 1 of Chapter 88 of ITC (HS)
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(xvi)

(xvii)

(xviii)

(x1X)

(xx)

(xx1)

(xx11)

(xx1ii)

(XX1V)

(xxv)

about:blank

2017, Schedule- I (Import Policy).

S.0.3594(E) published in Gazette of India dated ond September, 2021,
regarding incorporation of Explanation in Notification No0.36/2015-2020
dated 18th December, 2019.

S.0.3614(E) published in Gazette of India dated 3™ September, 2021,
regarding inclusion of Ports of Import in continuation to Notification
20/2015-2020 dated 24.08.2021.

S.0.3657(E) published in Gazette of India dated gth September, 2021,
regarding amendment in Import Policy of Mercury under ITC HS Code
28054000 and insertion of Policy Condition No. 03 in Chapter 28 of
ITC(HS), Schedule I(Import Policy).

S.0.3708(E) published in Gazette of India dated 13™ September, 2021,
regarding clarification on last date of import in continuation of Notification
No. 20/2015-20 dated 24.08.2021.

S.0.3803(E) published in Gazette of India dated 16t September, 2021,
regarding amendment of policy condition no. 5 of Chapter 27 of ITC (HS),
2017, Schedule I (Import Policy).

S.0.3966(E) published in Gazette of India dated 25th September, 2021,
regarding inclusion of Ports of Import in continuation to Notification No.
20/20215-20 dated 24.08.2021 and Notification No. 23/2015-20 dated
03.09.2021.

S.0.4167(E) published in Gazette of India dated 8th October, 2021,
regarding inclusion of Ports of Import in continuation to Notification No.
20/2015-20 dated 24.08.2021, Notification No. 23/2015-20 dated 03.09.2021
and Notification No. 32/2015-2020 dated 25.09.2021.

S.0.4594(E) published in Gazette of India dated 3rd November, 2021,
regarding amendment in import policy condition of Urea [Exim Code
31021000] in the ITC (HS) 2017, Schedule — I (Import Policy).

S.0.4794(E) published in Gazette of India dated 22M November, 2021,
regarding amendment in policy conditions governing import and export in
rough diamonds falling under Chapter-71 of Schedule (I) of ITC(HS) 2017
and Schedule(Il) of ITC(HS) 2018.

S.0.3707(E) published in Gazette of India dated 13th September, 2021,

making certain amendments in Notification No. S.0.1858(E) dated 15th
May, 2021.
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(i)

(111)

© @

(i)

(7) (i)

(i)

about:blank

[Placed in Library, See No. LT 5357/17/21]

A copy of the Annual Report (Hindi and English versions) of
the Spices Board India, Kochi, for the year 2020-2021.

A copy of the Annual Accounts (Hindi and English versions)
of the Spices Board India, Kochi, for the year 2020-2021,
together with Audit Report thereon.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Spices Board India, Kochi,
for the year 2020-2021.

[Placed in Library, See No. LT 5358/17/21]
A copy of the Annual Report (Hindi and English versions) of
the Council for Leather Exports, Chennai, for the year 2020-
2021, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Council for Leather
Exports, Chennai, for the year 2020-2021.

[Placed in Library, See No. LT 5359/17/21]
A copy of the Annual Report (Hindi and English versions) of
the Sports Goods Export Promotion Council, New Delhi, for
the year 2020-2021, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Sports Goods Export
Promotion Council, New Delhi, for the year 2020-2021.

[Placed in Library, See No. LT 5360/17/21]

(8) A copy each of the following papers (Hindi and English versions) under sub-section
1(b) of Section 394 of the Companies Act, 2013:-

(1)

(i)

about:blank

Review by the Government of the working of the STCL
Limited, Bengaluru, for the year 2020-2021.

Annual Report of the STCL Limited, Bengaluru, for the year
2020-2021, alongwith Audited Accounts and comments of the

Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5361/17/21]
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9) A copy each of the following Notifications (Hindi and English versions) under sub-
section (3) of Section 30 of the Tobacco Board Act, 1975:-

(1) S.0.4437(E) published in Gazette of India dated 25t October, 2021,
authorising the Tobacco Board to allow the traders/dealers of the Tobacco to
purchase at its auction platforms in the State of Karnataka and Andhra Pradesh
during the auctions for Crop Season 2021-22, the excess flue cured Virginia
tobacco produced by registered growers and unauthorized flue cured Virginia
tobacco produced by unregistered growers in both the states, subject to the

conditions mentioned therein.

(1) S.0.4438(E) published in Gazette of India dated 25 October, 2021, relaxing
the operation of the provisions of sub-section (1) of Section 10 read with sub-
section (1) of Section 14A of the said Act in the States of Karnataka and Andhra
Pradesh during the auctions in the Crop Season 2021-22 and permits the sale of
excess flue cured virginia tobacco crop of the registered growers and
unauthorised flue cured virginia tobacco crop of the unregistered growers at the

auction platforms authorised by the Tobacco Board.

[Placed in Library, See No. LT 5362/17/21]

THE MINISTER OF STATE IN THE MINISTRY OF SKILL DEVELOPMENT AND
ENTREPRENEURSHIP AND MINISTER OF STATE IN THE MINISTRY OF
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI RAJEEV
CHANDRASEKHAR): Sir, I beg to lay on the Table a copy each of the following
Notifications (Hindi and English versions) under Section 55 of the Aadhaar (Targeted
Delivery of Financial and other Subsidies, Benefits and Services) Act, 2016:-

(1) The Unique Identification Authority of India (Adjudication of Penalties)
Rules, 2021 published in Notification No. G.S.R.772(E) published in

Gazette of India dated 2" November, 2021.

(2) The Aadhaar (Pricing of Aadhaar Authentication Services) Regulations,
2021  (No.l of 2021) published in Notification No. K-
11022/632/2019/Auth/UIDAI (No. 1 of 2021) published in Gazette of India

dated 14 October, 2021.

about:blank 12114
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(3) The Aadhaar (Authentication and Offline Verification) Regulations, 2021
published in Notification No. K-11020/240/2021/Auth/UIDAI (No. 2 of

2021) published in Gazette of India dated 9th November, 2021.

[Placed in Library, See No. LT 5363/17/21]

THE MINISTER OF STATE IN THE MINISTRY OF TEXTILES AND MINISTER
OF STATE IN THE MINISTRY OF RAILWAYS (SHRIMATI DARSHNA VIKARAM
JARDOSH): Sir, | beg to lay on the Table:-

(1) (1) A copy of the Annual Report (Hindi and English versions) of
the Indian Jute Industries’ Research Association, Kolkata, for
the year 2019-2020, alongwith Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Jute Industries’
Research Association, Kolkata, for the year 2019-2020.

(2) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 5364/17/21]

(3) A copy each of the following papers (Hindi and English versions) under sub-section
1(b) of Section 394 of the Companies Act, 2013:-

(1) Review by the Government of the working of the Central
Cottage Industries Corporation of India Limited, New Delhi,
for the year 2019-2020.
(ii) Annual Report of the Central Cottage Industries Corporation
of India Limited, New Delhi, for the year 2019-2020,
alongwith Audited Accounts and comments of the Comptroller
and Auditor General thereon.
(4)  Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (3) above.

[Placed in Library, See No. LT 5365/17/21]
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THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY
(SHRI SOM PARKASH): Sir, I beg to lay on the Table a copy of the Patents (Amendment)
Rules, 2021 (Hindi and English versions) published in Notification No. G.S.R.646(E) in

Gazette of India dated 215 September, 2021 under Section 160 of the Patents Act, 1970.

[Placed in Library, See No. LT 5366/17/21]

about:blank 14/14



